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THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAOBOOL DAR) . !a) 
There was a discussion ~n the Lok Sabha on 29.2 1996 
on th~s subject ~n vlew 01 wlndmg up of the Sr~kr~shna 

komm~ss~on of lnqulry by the Govt of Maharashtra ~n 
January 1996. 

(b) No steps are ellher contemplated or necessary 
as Ihe Commlsslon has slnce been reinstated by the 
Government of Maharashtra In May. 1996. The 
Commlsslon has been asked to subm~t the report by 
24.1.1997 

Palace on Wheels 

602. SHRI S D N R WADIYAR W~l l  the M~n~ster 
ol RAILWAYS bo pleased to state 

(a) whether Ihe palace on wheels has been gaming 
popularity ~n Ralasthan. 

(bl 11 so whether the Government propose to 
introduce smlar trams In other States, and 

(c) I! so the steps taken ~n that dlrectlon9 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b). Yes. 
S1r. 

(c)  A metre gauge tour~st tram has been introduced 
tor the Gularat Sector In collaboration w~th the Tour~sm 
Corporat~on ol Gularat whlch operates between Delh~ 
Canlt  . C h l l l a u r g a r h . U d a c p u r - P a l ~ t a n a - V e r a v a l -  
Ahmedabad.Ja~pur.Delh~ Cantt, belween September to 
Apr~l , 

Contracts have also been awarded on the basls ol 
global tenders to organ~sat~ons ~n the pr~vate sector lor 

qthe operation of l ~ v e  tour~st lralns on the lollowlng 

D e l h ~ . J a ~ p u r - A g r a - G w a l ~ o r - J h a n s h c  
(Kha(uroho).Varanas~-Lucknow-Delhi. 
Bombay-Aurangabad (AjantalElloral. 
Nanded.Secunderabad.Hyderabad-Pune- 
Bombay 

Goa iMangaon)-Mangalore-Mysore (Baturl 
Hatebld).Hospet (Harp~).Bangalore-Goa 
(Madgaon) (two trams). 
Bangalore.Mysore.Madras.Koda~kanal Road- 
Kanrrlya Kumarl-Tr~vandrum.Coch~n- 
Mettupalayam (Ooly).Bangalore 

The above trams are l~kely to become operational 
by the end ol 1997 

Brldge at Boglbil over Brahmaputra 

603. DR. ARUN KUMAR SARMA . Will the 
Mhsler 01 RAILWAYS be pleased to SI8tb ' 

(a) whether rho U n ~ o n  Government propose 
to conrtruct a br~dge  at Bogibll over th8 

Brahmaputra connecting Nat~onal H~ghway No 52 and 
37, and 

Ibj ~f so the detalls there017 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRl SATPAL MAHARAJl la, Yes. SII 

(bj The Techno~economr survey and deslgn of rall 
cum-road br~dge across rlver Brahmaputra at Bog~b~l  IS 

belng taken up shortly. 

Passport Racket 

604. SHRI PlNAKl MISRA : Will the Mmsler of 
HOME AFFAIRS be pleased to state 

l a )  whether a racket ~nvolvlng Issue of fake 
passports and visas was bursted ~n Delh~ in May, 1996: 
and 

(b) 11 so. the details thereof: and 

(c)  the actlon taken agalnst the culpr~ts? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a) 
Yes. Sir. 

(b) and (c) A case under ssct~ons 420/4681471 
I.P.C, and 12 Passport Act was registered In this 
connectm SIX persons mn armsled. Ten passports 
were recovered lrom thmr powmion .  

D w t  Cltlunmhip 

605. SHRI DADA BABURAO PARANJPE : Will 
the Minrster of HOME AFFAIRS k pleased to slate : 

(a) whether the representatives ot Amerlcrn 
Assoc~at~on of the Physic~ans lrom l n d ~ a  (AAPI) 
approached the Government for Issue 01 dual 
cltlzensh~p; and 

(b) if so. the reaction of the Government tharuo? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) . (a) 
and (b). Ministry of Home Attaws have not recened any 
representatton from Amerlcan Assoc~ation of the 
Phyolclans from lndia (AAPI) for grant ol dual cdltensh~p. 
However, question of grant if dual c~tlzenship was 
cons~dered bul not accepted as Ihe concept is not 
cons~stent w ~ t h  the Conslitut~on of lndia and tho 
C ~ t ~ z m s h ~ p  Act. 1995. 

Dowry h t h r  m d  Cmos of Oppnr r lon  

606 SHRI VISHAMBHAR PRASAD NISHAD : Will 
the Mln~ster of HOME AFFAIRS br p k a w d  to state : 

(a) Ih8 number ol cares prrlalning to dowry deaths 
and oppre$s~on upon Scheduled Castes and Scheduled 
Tribes regolered d the Poke  Stat~onu In Fatehpur and 
Band8 drtncts, Unar Pradwh, during the currant year; 
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(bl whether p o k e  have presurr~sed the vlctms to 
compromise or let off the culpr~ts by changmg the Sect~on 
ol IPC ~mposed ~n many cases. 

(CI 11 SO. the deta~ls thereol. and 

(d )  the prevent~ve measures taken by the 
Goverr~ment to check recurrence 01 such cr~mes' 

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS ISHRI MOHD MAOBOOL DAR) (a) to 
(d)  lnformat~on 1s b e ~ n g  collected from the State 
Government of Uttar Ptadesh and w~l l  be l a ~ d  on the 
Table of the House 

Train from Bhavnagar to Delhi 

607. SHRI RATILAL KALIDAS VERMA W~l l  the 
Mmster of RAILWAYS be pleased to state 

(a) whether there IS no d~rect tram from Bhavnagar 
to Delh~ (WR). 

(b i  11 so. whether the Government propose to 
mlroduce a d~rect tram to meet the demand made In the 
past, and 

( c )  ~f SO, the detals thereof and the t~me by wh~ch 
11 1s hkely to be ~nlroduced? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJl (a1 to (c )  There 
IS no d~rect tram ava~lable between Bhavnagar and 
Delhi However one llnd sleeper class tGSCNt has 
been mtroduced between Bhavnagar and Delhi by 29 
9923'9902 - 9901 '9924'30 w e.1 10 5 95 

At present there IS no proposal to mlroduce a dtrect 
tram between Bhavnagar and Delht 

Manmad-Malegaon-Nardana Line 

608 SHRI YACkARU BHAU RAUT VJlll the 
Mlnlster of RAILWAYS be pleased tc, state 

(a j  whether there IS any proposal to lay Manmad. 
Malegaon-Nardana ra~lway lme 

it11 11 so the action taken by the Government In th~s 
regard and 

I c ~  11 not !he reasons therefor' 

THE MINISTER DF STATE It4 THE MINISTRY OF 
RAILWAYS [SHRl SATPAL MAHARAJ) ia) and (bl 
Reconna~ssance Engmeer~ng.cum-Trafhc Surveys lor 
new EIG lines lrom Manmad to Dnule via Malegaon 190 
kms ana frbm Dhule to Nardana (37 krns I have been 
taken up Furfher cons~derat~on of the prolccts would 
be posslble once the results ol !he surveys become 
ava~lable 

( C i  Does not arlse 

Khurda and Bolangir Line 

609 SHRI MRUTYUNJAYA NAYAK W ~ l l  the 
M~n~stet of RAILWAYS be pleased to state 

(a) whet he^ the Government have approved the 
consltuct~on of a ra~lway l ~ n e  between Khurda and 
Bolang~r In Or~ssa and sanct~oned lunds lor the purpose; 

(b) 11 SO the dela~ls thereof. 

( c )  the reasons lor not startlng the conslructlon work 
of the sa~d Ilne and 

(d l  the tune hy whch the construct~on work would 
be started? 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) . (a) and (b) Yes 
Sir The work 01 Khurda Road-Bolang~r new l~ne  has 
been sanct~oned at a cost 01 Rs 353.38 crorcs 
Expend~ture upto 31 3 96 IS Rs 1 65 crorcs 

I C I  and (d i  Flnal Locallon Survey 1s In progress 
Land acquts~t~on w ~ l l  be done after the survev IS ' 
completed Work wdl be started oncf? !he land IS made 
ava~lable by the State Government 

Progress of Railway Line 

610 SHRI BAJU BAM RlYAN Will !he M~n~stcr 
of RAILWAYS be pleased to state 

la)  the progress of the ra~lway lme from Kmarghat 
lo Agartala and 

ib l  by when t h ~ s  ratlway line IS propcwd to be 
completed9 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJI (a1 The work IS 

not yet sancl~oned 

ib j  W~tl be dec~ded atler the work IS taken up 

Funds for Cenlrally Sponsored Schemes 

611 SHRl SHANTILAL PARSOTAMDAS PATEL 
W~ll the Mln~sler of AGRICULTURE be pleased to stale 

!a1 the f ~ n a n c ~ a l  ass~stance p ruv~ded  to the 
Government ot Ciujarat durmg the E~ghth Plan lor 
~mplementat~on o l  !he varlous Centrally sponsored 
schemes for lncreaslng the agr~cultural product~on In 
Ihe Stale and 

Ibl the number of larmers benellled as a result 
thereof? - 

THE MINISTER OF AGRICULTURE (EXCL UUING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAlRYlNGj lSHRl CHATURANAN MISHRA) (a) and 
(bt The lrnanc~al arrlslance prowded lo the Govornment 
of Gujaral durlng the Elghlh Plan lor lmplemenlat~on of 
varlous Centrally Sponsored Schemes for tncreaslng 


